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(c) The following assistance has so far
been provided out of the National Welfare
Fund for Sportsmen: —

Name of the beneficiary Amoun t
sanctioned

Rs.
(i) Smt. Gurch-i, n K-ur 5,000
(2) Shri Churles Borromeo 25,000
(3) Mr?. Mda Ch. hi 3,000
(4) Shri Sh;:m Sunder 5,000
(5 Shrim-ui Anila Shr.nker 5,000

Gi.v-de

(6) Shri Praveen Kum r 5,000
(7) Shrimati Prema Mudaliai 5,000
(8) Shrimati Uma Sharma 5,000
(9) Shrim-.ti Gulab Kaur Bora 5,000
(10) ShriSuchr. Singh 5,000
(11) Shri A. Mookandi 5,00(1

(d) Does not arise.

Development Boards for Maharashtra

1310. SHR1 S. W. DHABE:
SHRIMATI RODA MISTRY:

Will t'ne Minister of HOME AFFAIRS be
pleased to state:

(a) when the recommendation of the
Maharashtra Government aolng with the
resolution passed by State Legislative on 26th
July, 1984 recommending setting up of
statutory development boards for Vidarbha
and other areas of Maharashtra was received
by his Ministry:

(b) whether any note has been sent by the
State Government giving its apprehensions
about the powers of Governor under Article
371(2) of the Constitution of India; and

(c) if so, when it was. sent and what are
the details of the note?
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161 Written Answers

grounds, etc. in educational institutions,
including universities, has been also bro-.'t'iit
to the notice of the State Governments .

Review of 20-Point Programme

1312. SHR1 INDRADEEP SINHA:
SHRI SURAJ PRASAD:

Will the PRIME MINISTER be pleased to
sttate:

(a) whether it is a fact that the
Planning Commission has constituted a
committee to review the implementation
of 20-Point Programme;

(b) if so. when the committee has
submitted its report; and

(c) t'n, extent to which the recommenda,
tion have been implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI K. R.
NARAYANAN): (a) No, Sir.

(b) and (c¢) Do not arise.
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Setting up of Atomic Plantin  Bihar
1314.. SHRI INDRADEEP SINHA:
SHRI SURAJ PRASAD;

Will the PRIME MINISTER be plea-sed to
state:

(a) whether thera is any proposal under
Government's consideration to set up an
atomic plant in Bihar; and

(b) if so, wher, ths plant is likely to be
located and by when it is likely to bs set up?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH
NOLOGY AND IN THE DEPART
MENTS OF OCEAN DEVELOPMENT,
ATOMIC  ENERGY, SPACE AND
ELECTRONICS  (SHRI SHIVRAJ
PATIL), (a) and (b) Th, report 0i t'ne



